GD

xg v 60]:))0 tl Cﬁdé}f’a 6 Clrtl I?ggjd;:gi :Chatterjee Road
P.O. & P.S. Lake Town (Borat)

ADVOCATE Kolkata - 700 089, West Bengal
HIGH COURT, CALCUTTA

Chamber :

7, Old Post Office Street
Contact : 9007035534 1st Floor, Room No - 14
e-mail : subho.advocate@gmail.com Kolkata - 700 001, West Bengal

To

The Registrar,

National Green Tribunal,
Eastern Zone Bench, Kolkata,
Finance Centre, 3rd Floor,
Block- III-B, Newtown,

Pin- 700157.

Re: MA No. 41/2025/ EZ
IN
OA No. 20 of 2025/ EZ
Baishakhi Bhowmik
...Applicant
Versus

State of West Bengal & Ors

....Respondents

Dear Sir,

Kindly find enclosed copy of the Police Report filed by the Officer-In-
Charge, Ramnagar Police Station in connection with the above mentioned
matter for your information, knowledge and necessary action.

The next date of the above matter has been fixed on 17.07.2026 for
submitting report by Officer- In- Charge, Ramnagar Police Station.

Enclosed as above.

With Regards, Yours Faithfully
’ ”
%@‘Wﬁ '
Advocate.

STATE OF WEST BENGAL

WE. <., il

NGT,EZ:  Ji.. i‘A
wifer |, / Receipt \ON‘C\([TQ%) L<""/}gq ‘/

fewiw / Dz:ter6</(>}/l°k6



To
The Ld. Registrar

National Green Tribunal (NGT)
Eastern Zone Bench, Kolkata

(Through Ld. State Advocate, Sri Sibojyoti Chakrabarti, National Green Tribunal (NGT), Eastern Zone)

Sub: - Compliance Report Regarding Execution of Closure Order of Tara Bricks Field at Raichak under
Ramnagar Police Station.

Ref: - Order passed by the Hon'ble National Green Tribunal, Eastern Zone Bench, Kolkata dated
05.05.2025 in connection with Original Application No. 20/2025/EZ; in the matter of Baishakhi
Bhowmick & Anr. Vs The Member Secretary, WBPCB & Ors. Involving Tara Brick Field, connected with
MA 41/2025/EZ and WPA(P) No. 546 of 2025 in the matter of Baishakhi Bhowmik Vs The State of West
Bengal & Ors.

Sir,

It is respectfully submitted that a letter was received at Ramnagar PS from the Chief Engineer
(Operation & Execution), West Bengal Pollution Control Board (WBPCB), regarding Tara Bricks Field
situated at Raichak under the jurisdiction of Ramnagar PS. The said letter stated that an inspection of
the brick kiln was conducted and the unit was inspected by the joint committee constituted by the
Regional Officer, WBPCB, along with officials of the Hon’ble National Green Tribunal (NGT), Eastern Zone
Bench, on 13.03.2025. It was further reported that stack monitoring of the unit was carried out on
25.03.2025 in compliance with the Order dated 12.02.2025 passed by the Hon’ble National Green
Tribunal in O.A. No. 20/2025/EZ. The findings of the inspection and monitoring were communicated by
the Board for necessary action in accordance with the provisions of the relevant environmental laws and
the directions of the competent authority.

Upon receipt of the aforesaid letter issued by the West Bengal Pollution Control Board (WBPCB),
necessary enquiries were conducted by Ramnagar PS regarding the status and operation of Tara Bricks
Field situated at Raichak. During the course of enquiry, it was ascertained that a closure order had been
issued by the competent authority. Accordingly, in compliance with WBPCB Memo No. 62(9)-
20/WBPCB/ARO(38)/2025 dated 15.01.2026,

Accordingly a notice was duly served upon the proprietor of Tara Bricks Field on 22.04.2026 by
Ramnagar PS, directing closure of the unit. The said closure order had been issued under the provisions
of Section 33A of the Water (Prevention and Control of Pollution) Act, 1974, Section 31A of the Air
(Prevention and Control of Pollution) Act, 1981, and the Environment (Protection) Act, 1986. The
proprietor was instructed to comply with the directions of the West Bengal Pollution Control Board and

cease all operational activities.

Thereafter, in order to ensure effective implementation of the closure order, necessary
communications were established with the Block Land and Land Reforms Officer (BL&LRO) and the Sub-
Divisional Officer, Diamond Harbour. Simultaneously, correspondence was made with the Station
Manager, WBSEDCL, Sarisha, requesting immediate disconnection of the electricity supply to Tara Bricks
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Field in compliance with the directions of the competent authority. Pursuant to the said request, the
competent officials of WBSEDCL took necessary action, and the electricity connection of Tara Bricks Field
was subsequently disconnected by the Sarisha Electric Supply Office, thereby preventing any further
operation of the brick kiln.

Subsequently, an e-mail was received from the BL&LRO Office on 08.06.2026, wherein it was
informed that the closure of Tara Bricks Field would be carried out on 09.06.2026. In this regard, the
BL&LRO authorities submitted a requisition vide BL&LRO memo no-MM/207/BL&LRO/DH 11/2026 to
Ramnagar PS on 09.06.2026 seeking necessary police assistance for the execution of the closure process
of Tara bricks field. Vide Ramnagar PS GDE No. 368 Dt- 09.06.2025, upon receipt of the aforesaid
requisition, necessary police assistance was provided by Ramnagar PS for execution of the assigned
work. Accordingly, Officers and force from Ramnagar PS proceeded to the spot and accompanied the
officials of the BL&LRO Office to Tara Bricks Field situated at Raichak vide Ramnagar PS GDE No- 369 Dt-
09.06.2026.

Thereafter, the officials of the BL&LRO Office conducted a closure operation at Tara Bricks Field
on 09.06.2026. During the course of the operation, copies of the closure notice were affixed at
prominent locations within the brick-field premises by the officials of the BL&LRO Office to ensure
proper compliance. The entire operation was carried out peacefully, smoothly, and without any
obstruction with the assistance of the police force provided by Ramnagar PS vide GDE No. 373 Dt-
09.06.2026. Therefore the Component authority submit a compliance report in C/W the order of the
Hon’ble National Green Tribunal, Eastern Zone bench ,Kolkata vide OA No- 20/2025/EZ involving Tara
Brick field , Mouza — Raychak, J.L No- 48, PS- Ramnagar. No untoward incident was reported during the
execution of the closure proceedings, and the operation was completed successfully in accordance with
the directions of the competent authority.

At present, Tara Bricks Field situated at Raichak remains closed and non-operational in
compliance with the closure order issued by the competent authority. Enquiries conducted in this regard
reveal that no brick manufacturing or allied activities are being carried out at the said unit. Thus, the
closure order has been duly implemented, and the unit continues to remain shut as per the directions of
the competent authority.

This is for your kind information.

ours faithfully,

|
Enclosed:- | -
i.  Closure order passed by WBPCB ~ A biﬁ@\

ice to Tara bricks field
” No'flce o. are brie I/C Ramnagar PS
iii.  Police assistance prayer

iv Compliance report by BL& LRO Diamond Harbour Police District
V. Power disconnect intimation South 24 Parganas
In Charge

agar Police Station
DH Police D
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PR— ] ® WEST BENGAL POLLUTION CONTROL BOARD
WESY BENGAL ~\ ,‘A (Department of Environment, Government of West Bengal)
=== ‘ l Paribesh Bhawan, 104, Block - {4 » Sector []1, Bidhannagar
LY T \ Lifestyle for Kolkata - 700 106, Ph.: 033 2202-3000, Fax - 033 2202-3099
b\ |/ Environment Website: www.whpeh.goviin, Email: nct‘wbpcb-wb&t)bangla.gov‘in
MemoNo.: 474 . 3L/WPB-B(I) 2028 Date: \"}  /04/2026
To

(1) The Director(HR),
WBSEDCL, Bidyut Bhawan, Bidhannagar, Kolkata- 70009

\(ya/ The Officer-in Charge,
Ramnagar Police Stattion, Sector- IV, P.O.- Kalatalahat,
Dist.- South 24 Pgns., Pin- 743504

pd

Sub: M.A. 41/2025/EZ in O.A. 20/2025/E7 (Baisakhi Bhowmik and Anr. Vs The
Member Secretary, WBPCB & Ors.)

Sir,

In connection with M.A. 41/2025/E7 in O.A. 20/2025/E7 (Baisakhi Bhowmik and
Anr. Vs The Member Secretary, WBPCB & Ors.), which is pending before the Hon’ble National
Green Tribunal, Eastern Bench, the State Board issued closure order with disconnection of
electricity to M/s. Tara Bricks, Prop.- Smt. Munmun Ghosh, located at Vill.- Raichak, P.O.-

Maheshwera, P.S - Ramnagar, Dist - South 24 bgns., Pin- 743368, for violating environmental
norms, vide Memo dated 15.01.2026(photoc0py enclosed).

However, it is jearnt that the order of’ ciosure and disconnection of electricity has not been
executed till date,

So, you are kindly requested to take necessary action to enforce the order immediately,
An intimation of compliance may be sent to this office at the earliest,

/M\T” LiLe
Encl:As stated ' Chief Engineer (O&E)

WBPCB



\', ® Wisy BENG A, POLLUTHON . ONTROL BOARD
% » . FE (Departnient of Enviroyment, Lovernment of West i‘ienga%;
K\’/g Purihesh Bhion A g LA £

Hlock LA Seopne HE f3idn :
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Environment Website www.whbpeh govin, E-nail- netwhpeh.w
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/WBPCB/AROG8) 2005 Date: 0172026

CLOSURE ORDER WITH DISCONNECTION OF ELECTICITY

WHEREAS. M/s. Tara Bricks, Prop. Smt. Munmun Ghosh (hereinafter referred to as the unit) located a¢
Vill.-Raichak, P.O.-Maheshwera, P.S ~Ramnagar, Dist.-South 24 Pgs., Pin-743368 is engaged in
manufacturing of Red Brick. .
AND WHEREAS, the unit was inspected by the Joint committee constituted by the Hon’ble National Green
Tribunal (NGT), Eastern Zone Bench on 13.03.2025 along with stack monitoring on 25.03.2025 in compliance
ot Order of Honble NGT dated 12.02.2025 in the matter O.A. No. 20/2025/E7. During inspection the uni was
m operation. Design of brick kiln is Zig Zag with FD fan. Stack monitoring was conducted and concentration
of PM was found 3.40 mg/Nm® which is below the permissible standard of 250mg/Nm>. There is a source of
spreading of dust from brick kiln when raw brick is covered with loose particie as an insulation, which may be
spread in the nearby area, Neither multi-layer green belt of 10 meters width nor 3m high wall was constructed
by the unit along the periphery of the brick kiln to restrict spreading of dust from the brick kiln.

AND WHEREAS, the unit is located very
complainant is within 100 metres from the

AND WHEREAS, the unit was called for 3 hearing on 20.06.2025 at the Head Office of the West Bengal

Pollution Control Board (hereinafter referred to as the State Board). Smt. Munmun Ghosh, owner of the unit
appeared in the hearing and submitted that last CTO of the State Board was valid upto 31.03.2010. She
mentioned that they had applied for renewal of CTO in the year 2017 along with requisite fees for the period
2016-202] amounting to Rs. 7600/-. She also mentioned that the brick field has been operating since 1982, but
they have purchased the unit in 2007. She admitted that presently they have no valid CTO of the State Board.

She stated that the brick field was not operating for the year 2021 2022, 2022-2023 & 2023-2024 due to family
problem. The unit had submitted the following documents -

close to the bank of river Ganga. Hotel cum residential house of the
unit. A primary school also exists within 100 metres.

* Last valid Consent to Operate (valid upto 31.03.2010) of the State Board.
* Copy of application for CTO in 2017 along with $ years fees.

* Papers regarding non-operation of the brick field for the year 2021-2022, 2022-2023 & 2023-2024 as
claimed by the unit.

AND WHEREAS, the unit had appiied online
auto-rejected due to non-submission of relevs

AND WHEREAS, the unit has submitted do “ument showing that earljer the unijt h
0f Rs.1,00,000/- on 15.06.2016 as per the Hon’ble NGT order dated] 8.04.2016.

NOw THEREFORE, considering the above, M/s. Tara Bricks, Prop. Smt. Munmun Ghosh located at vijj -
Raichak, P.O.-Maheshwersa, P.S.-Ramnagar, Dist.-South. 24 Pgs., Pin-743368 is hereby closed by the State

Board with immediate effect for operating without valid Consent to Operate of the State Board.

That, the unit shaj] submit a penalty amounting to Rs. 1,00,000/- (
from the date of issuance of this direction, by

CONTROL BOARD payable at Kolkata for
line with the order of Hon’ble NGT.

for renewal of CTQ on 19.06.2025, but the said application was
int documents ag sought for by the State Board.

ad submitted pollution cost

Rupees one lakh) only within ten (10) days
Demand Draft in favou, of WEST BENGAL POLLUTION
operating the brick kiln violating the environmental norms, in

The electricity connection of the unit is ordered to be disconnected forthwith,

The Director (HR), WBSEDCL is requested {c

: ; take necessary steps for disconnection of electricity of the unit
immediately,

' Pagelof2




> closare order wil] ks immeaediace effect and the Officer-in-C harge, Ramnagar Police Statior  directed )
Newute the closure order against the afy rementioned unit and submit (he compliance report to the State Board
within seven {07y davs frem the reccipt of this Memo.

Fhis direction has been issued o the (}i“i“icm\in«(.’izargcx, Ramnagar Police Station and the Director (HR),
WEBSEDCL in conformity with the order of the | fon"ble High Court, Caleutta dated 21/08/1998 and 28/04/1999
respectively,
Fhe Sr. Environmental Engineer & in-charge, Alipore Regional Office, WBPCR s requested to oversee the
compliance of Board's direction and also to take necessary steps for proper execution of the closure order
agamst the unit,

This direction is issued i exercise of the powers conferred under the provision of Section 33A (ff Water
(Prevention & Control of Pollution) Act, 1974, Section 31A of Ajr (Prevention & Control of Pollution) Act,
981, the Environment (Protection) Act, 1986 and Rules made thereunder after being approved by the
Competent Authority.

By Order,

Sd/-
Chief Engineer
(Operation & Execution)
West Bengal Pollution Control Board

MemoNo. g2 9 ) -20/WBPCB/ARO(38)/2025 Date: | S/01/2006
Copy forwarded for information and necessary action to:-
n Ghosh, Vill.-Raichak, P.O.-Maheshwera, P.S:Ramnagar,

L. M/s. Tara Bricks, Prop. Smt. Munmuy
Dist.-South 24 Pgs., Pin-743368

2. PS. tothe Hon’ble Minister of State (Independent charge), Dept. of Envimnment, Govt. of W.B.
Prani Sampad Bhavan, 5 Floor, LB-2, Sector-I11, Bidhannagar, Kolkata-700106

3. PS. to the Additional Chief Secretary, Dept. of Environment, Govyt, of W.B., Prani Sampad
Bhavan, 5" Floor, 1.B-7, Sector-11I, Bidhannagar, Kolkata-700106

4. The Additional District Magistrate & District Land & Land Reforms Officer, South 24 Parganas,
New Treasury Building (8" & ot g loor), Alipore, Kolkata-700 027

3. The Superintendent of Police, Diamond Harbour Police District, Opposite Bharat Sevasram

Sangha Hospital, P.G.-Pailan Hat, P.S.-Bishnupur, Kolkata - 700104
6.  The Director (HR), WBSEDCL, Bidyut Bhawan, Bidhannagar, Kolkata - 700 091
7. The Chief Engineer, Planning & EIm Cell, WBPCB
8. The Senior Law Officer, WBPCB
\,9/ Smt. Pausalj Mukherjee, Special Law Officer (NGT), WBPCB
10. The Sr. Environmental Engineer & In-charge, Alipore Regional Office, WBPCB
1. The Finance & Accounts Manager, WBPCRB
12. T.A. to the Member Secretary, WBPCB
13. P.A. to the Chairman, WBPCR
14. The Ofﬁcer~in-Charge, Ramnagar Poljce Station, Sector-] V, P.O.-Kalatalahat, Dist.-South 24
Parganas Pin-743504
I5. Technical Cell, WBPCB for updating the website
16. Environment Officer- Communication, WBPCB - for circulation through float file
17. Guard file of O & E Cell

VS0 sy
Chief Engineer

(Operation & Execution)
West Bengal Pollution Control Board

Page 2 of 2
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Bl Gn—)a” ~ Ramnagar Police Station DDH <ic:ramnagarpss24pgs@gma§I.com>

Compliance report against NGT/OA-20/2025

BL&LRO Diamond Harbour Il <blirodh2@gmail.com> ‘ Thu, Jun 11, 2026 at 3:56 PM
Tor ADM AND DL &LRO SOUTH 24-PGS <dllro.s24pgs@gmail.com> A

Ce SDO Diamond Harbour <sdo,déamond.harbour@gmaél‘coma sdlirodhr <sdllrodhr@gmaai‘com§, BDO DIAMOND
HARBQUR 2 <bdodh2@gmail.com>, Ramnagar Police Station DDH <icramnagarpssz4pgs@gmax!,com>

Sir,

Regarding subject mentioned above, kindly find the attachment.
Regards,
meee S wee

Block Land & Land Reforms Officer
Diamond Harbour || , South 24 Parganas

- Tara Brick Field.pdf
2101K
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Memo No.: 244 BLELRO/DIT 12026 o

 Date: 11.06,24;

Fhe Additional District Magistrate &

Pistrct Land & Land Reforms O fficer,
Bouth 2 Parpanas,
Noew Treasury Building, Alipore, Kolkata - 700027,

( Through Proper Channel )

Sub: Submiission of Compliance Report in connection with the Order of the Hon'ble
Nattonal Green Tribunal, Eastern Zone Bench, Kolkata dated 05.05.2025 in OA No, 20/2025/717

mvoelving Tara Brick Field, Mouzs -Raichak, .1.. No. 48, PS.- Ra mnagar, South 24 Parganas.

Ref: Your Memo No. 60/1200/NGT/0A 20/2025, dated: 07/ 05/2025.

In reference to the above, ] respectfully submit that immediate and requisite steps have
been undertaken by this office for compliance with the directions of the Hon'ble National ¢; reen
Tribunal and subsequent instructions jssued by your good office.

In pursuance thereof, the existing electricity connection of the concerned brick-fiejd
standing in the name of the brick-field owner/ proprietor, has been ta
autharity of WBSEDCT, and necess
been effected.,

Further, a joint field operation was conducted on 09t June, 2026 by the officials of this office
along with a team from Ramnagar Police Station at the site of the brick-field. During the said
operation, closure notices were served upon the brick-field owrners/ representatives present al the
site. Simultaneously, copies of the closure notice were affixed at prominent loca tions throughout
the concerned vested land area in the presence of the representatives of the brick-field authority
and local witnesses. )

During the inspection, it was observed that activities directly related to the Operalion and
manufacture of bricks had been stopped. However, a quantity of previously manufactured brick

stock was found lying at the site and the same appeared to be under gradual clearance and
disposal. |

£
ken up with the compaetent
iy action towards disconnection of the electricity supply has

The proprictors and representatives present were categorically instructed angd warned not
to engage in any further brick-field operation, earth excavation, manufacluring activity, or any
allied activity in violation of the orders of the Hon'ble Tribunal and applicable statutory
provisions. They were furlher informed that any deviation from the directions already
communicated would altract a ppropriate legal action under the relevant laws and court directions.

The entire operation was conducted peacefully in the presence of local
fepresentatives of the concerned brick-field and police per
sforesaid actions and after ensuring compliance
operation was concluded.

This is submitted for your kind information and record
communicated by your office.,

inhabitants,
sonnel. Upon completion of (he
to the extent possible at the site, the joint

as compliance of the directions

Yours faithfully,

.

N \’\\ \Q\r\f’o Y

Block Land & Land Reform€ ﬁg@ﬁm{‘ ¥
Diamond Harbour-RsBRY & A Hagr){;\)‘f““

bowlon !'?*?mf(}gm;}hs as stated.
Place: Sarisha

>
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Memo No.: 244 {4) [’Bi;&lﬂ@/ﬁ)” /2026 Date.

Copvitorwarded for infmmatkvn to:

The Sy b~£)iv1’si0nal Officer, Diamond Harboy r,
The sy b~l)fvisio.nal Land & Land Reformg Officer, Diamond .f*L:fzrbm.u‘,
Fhe Block I,l)eve_lopment Officer, Diamond f-iarbour—ﬂ,

The LC, Ramna gar Police Station,

Wi D e

e

- o

Land Reforms Office
Diamond Harbour-11,_ pigs_ SQLg}l 24 Parga

NRAERET of oW birmmims it
/‘;Sl‘sSmsni B,:::Q{Oé, vy
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Government of West Bengal
Office of the Additional District Magistrate
Land & Land Reforms Gfficer, South 24 Parganas
New Treasury Building {B1h&, 9 Floon
Alipore, Kolkata 700027

A %”"m

Pnsinct

. po " ‘ 3
s e 607 200 /NGT/OA20/2025 Date: g«;@/ﬁgﬁfﬁ%ﬂww

The Sub Divisional Officer

i

amond Harbour

RQouth 24 Parganas

3 RBiock Development Officer

smond Harbour H

South 24 Parganas

st
o |

e Block Land and Land Reforms Officer
Mamoend Harbour 1
South 24 Parganas

4. The Inspector in Charge
Ramnagar P.S
Diamend Harbour Police District

South 24 Parganas

Sub: Compliance of the order of Hon'ble National Green Tribunal, Eastern Zone
Bench, Kolkaia dated 03.05.2025 i.c.w. OA No. 20/2025/EZ in the matter of
Raisakhi Bhowmik & Anr. -Vs- The Member Secrctary, WBPCB & Ors.
involving Tara Brick Field, connected with MA 41/2023/EZ and WPA([P} No.
546 of 2025 in the matter of Baisakhi Bhowmik -Vs- The State of West Bengal
& Ors.

Ref- 1. Memo no. 88/9356(3)/R/25 dated 18/12/2025

2. Memo no. 60/NGT/R/25 dated 06/11/2025

In connection with the above mentioned subject and refercnce you are hereby
requested to close the Tara brickfield’ to comply the solemn order dated 05.05.2025 of mc

Hon'ble tribunal passed in the matter of Baisakhi Bhowmik & Anr. -Vs- The Member

s WBPCB & Ors being OA case no. 20/2025/EZ and send a compliance report

days from receiving of the communication.

Fnclosed: As stated

Additional District Magistratc
And
District Land and Land Reforms Officer
South 24 Parganas

Memo no. (ﬂ()’,[iﬁﬂ_(_{)/ NGT/0OA20/2025 Date: b'—?[@ (rf,go,bgfav-»

Copy forwarded 1o C.A to District Magistrate, South 24 Parganas

Additional District Magistrate
And
District Land and Land Reforms Officer
South 24 Parganas



Government of Wc:se_ Bz:ngz‘ll
Office of the Additional District I\.’Iagrs::t:'e:{c :;Imd
District Land & Land Reforms Officer, South 24 Piargan,
. New Treasury Building (8thg, gth Floor)
Alipore, Kolkata-700027

- ey / Q25T ( g) f 1 / 24 Date: ?&’/ /)w} 7§~

| i}’ The Sub-Divisional Officer,
Diamond Harbour.

2} The BL&LRO,
Diamond Harbour |1,

3) The Inspectorﬂ-iwCharge,
Ramnagar,
South 24 Parganas.

Suhb: Compliance of the order of Honble National Green Tribunal, Eastern Zone
Bench, Kolkata dtd. 05.05.2025 f.cow. OA No. 20/2025/EZ in the matter
of Baisakhi Bhowmik & Anr. ~-Vs- The Mcmber Sceretary, WBPCB & Ors.
involving Tara Brick Field, connected with WPA(P) No. 546 of 2025 in the
Mmalter of Baisakhj Bhowmik -vs.- The State of West Bengal & Ors.

Enclosed please find herewith the order of Hon’bje Nationa] Green Tribunal,
Eastern Zone Bench, Kolkata dtd. 05.05.2025 i.c.w. QA No. 20/2025/EZ in the matter
of Baisakhi Bhowmik & Anr. -Vs- The Member Secretary, WBpCR & Ors. involving
Tara Brick Field, which is scif-expiana{ory.

It is worth mentioning here thay 4 Public Interest Litigation being WPA(P) No.
546 of 2025 in the matter of Baisakhi Bhowmik -vs. The State of West Bengal & Ors.
nhas been filed alleging non-compliance of the esteemed order of Hon'ble National
Green Tribunal dtd, 05.05.2025 i.c.w. 0A No. 20/2025/Ez7.

You are requested to adhere strictly to the order of Hon'ble National Green
Tribunal dud. 05.05.2025 i.c.w. 0OA No. 20/2025/g7 and send a compliance report 1o
this end within one(01) week.

Enclo: As stated above

—

, o tal1di

Additional District Magdistrhte
And

District Land & Land Reforms Ofticer

South 24 Parganas



ltem No.O8

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
[THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Applieation No.20/2025/E7

Baisalkhi Bhowmik & Anr, ' Applicant(s)
Versus

The Member Sccretary, West o

Rengal Pollution Control Board & Ors. Respondent(s)

Date of hearing: 05.05.2025

Date of uploading: 113.05.2025

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s) : Ms. Baisakhi Bhowmik, in person

For Respondent(s): Mr. Dipanjan Ghosh, Adv. for R-1,
Mr. Sibojyoti Chakrabarti, Adv. for R-2,3,4,6 & 7,
Mr. Samrat Sen, Sr. Adv. for R-8,9 & 10 (in Virtual Mode)

ORDER
1. Ms. Baishakhi Bhowmik, the Applicant is present in person.
2. Rejoinder affidavit dated 02.05.2025 has been filed by the Applicant ;
the same is taken on record.
3. Mr. Samrat Sen, learned Senior Counsel appearing (in Virtual

Mode) for the Respondent Nos.8, 9 and 10 states that in view of the
Inspection Report, counter affidavit on behalf of the Respondent
Nos.8, 9 and 10 would not be necessary and the matter may be
disposed of in accordance with law.

(Final order of the said case will be uploaded in NGT website

by separate sheets of paper)

.............................................

Dr. Arun Kumar Verma, EM

May 05, 2025,
?;{i;ginai Application No.20/2025/E2

Court No.1 @



ganag
ding (8th & gth Floor)

- Alipore, Kolkatg- 700027

€ complaint of Smt Baisakhj Bhowmj, Tegarding
non-compliancc of the closure Notice, Issued by the BL&],
Fielq, which ig self~exp1anato

Enclo: As stated above gi‘

{
Additional District Mag; i

And
District Land g L

an Reforms Officer
South 24 Parganag

e
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The BL& LRO
Sarisha, D H Block -l
Sarisha, PIN-743368

Sub- Information of

Sir,

| filed an application in the NGT/EZ vide application no OA-20/2025/EZ to stop pollution in
the area by illegal Brick field Tara Brick Field. Hon'ble EZ bench passed an order on 05.05.2025
uploaded on 13.05.2025. Where page-7 and para-3 states that the proprietor of Tara Bricks
ilegally occupied having L R Plots é?os. 8,9,10 and 8/572 under Khation No .1. Hence the
comrhittee has advised the concemfed BL & LROt&send closure notice to restrict the illegal
operation. Accordingly, you send a ciosure notice issued vide your order dated 05.05.2025 to
Tara Brick. This for Information that gthis illegal Brick field has been going on since 1982 with
the illegal silent support of the adm%nistraﬁon. The same tradition is going on. Several times
reported you with photograph that the said illegal Brick field is still operating.

This for your further Information thét the said illegal Tara Brick Field is started collection of
earth from 22nd September, 2025 for operating the said illegal Brick Field for 25-26 yr.

Enclose photograph. N

Employed people in my premises illegally

1.
M 2. Co![ection{of earth.

This is for your information.

Thanking you
Bousadlld Béomnil .

= -~ Baisakhi Bhowmik —_— \\ _
Village Roychak PO. Maheshwara
South 24 parganas Pin-743368
Ph -9433455545 Email- baisakhibhowmik03@gmail.com
{Applicant of OA No 20/2025/EZ.)

Copy to

ﬁ DM [LR] South 24 pgs
Alipore, Kolkata 700 027 West Bengal,




irman, pollution Control Board, Paribesh Bhaban,
2)The Chalrman,

0 A Block-LA, Sector-lil, Kolkata-700106,
1 Y3 4

.. é)Ti;e Anchal Pradhan

Noorpur Gram/Anchal Panchayet, Vill- Dewantala, P.O-

Maheswara,
P.S-Ramnagar, South 24 Pgs.PIN-743368. wa
4)The Ass:stant Superintendent of Pohce Diamond Harboyr

ey .

South 24 parganas. DH. PIN 743331

5)The Inspector In Charge of Police,
Ramnagar Police Station, Ramnagar,

South 24 parganas PIN-743363,
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Coury No
Jtem No.08

‘ EEN TRIBUNAL
E NATIONAL GR .
BEFgng’II:JIIiN ZONE BENCH, KOLKATA Qq

' DE
HROUGH PHYSICAL HEARING WITH HYBRID MODE;}
{T
Original Application No.20/2025/E7

IN THE MATTER OF:

1. Baisakhi Bhowmik ‘
Daughter of Tarapada Bhowmik
Age 38 years,
Rgsiding at, 92, Nafar Chandra Das Road,
Kolkata - 700034

2. Tarapada Bhowmik _
S/o Late Pyjin Chandra Bhowmik,
Vill - Roychak, P.O. - Maheswara,
P8 - Ramnagar, Dist - South 24 Parganas,
Pin - 743365
West Bengal

Applicant(s)

1. The Member Secreta
f West Bengai Pollution Contro] Board,

o
Paribegh Bhaban, 104, Block—LA, Sector—HI,
Bidhannagar

Kolkata — 700106

2, Principaj Secretary
L&LR Department,
Government of West Bengay,
Nabanna,
Howrah - 711 202

3. The District Magistrate,
Alipore,
Kolkata - 700027,
West Benga]

South 24 Parganas,

‘R.O, Diamond Harboyr Block-H

South 24 Parganas,
Pin - 743368
West Benga]

: 4

S. The Ancha] Pradhap Noor
Vill ~ Dewantala,, ’ SO Anchaly Gram p anchayat,

- RO, - Maheswara,



6. The Assistant Superintendent of Police, Diamond Harbour
South 24 Parganas,
Pin - 7433371,

7. The Inspector in Charge of Police,
Rammnagar Police Station,
Ramnagar,

South 24 Parganas,
Pin - 743368

8. TARA BRICK FIELD
Through Proprietor Satyabrata Ghosh
Situated at Vil] - Roychak,
P.O. - Maheswara, P.S. - Ramnagar,
Dist -~ South 24 Parganas,
Pin - 743368,
West Bengal

9. Satyabrata Ghosh
Proprietor of Tara Brick Field,
S/o Late Ganesh Chandra Ghosh,
Residing at Vil] - Granth Bangla High School,
P.O. - Bata Nagar,
P.S. - Maheshtala,
South 24 Parganas,
Pin - 700141, West Bengal

10. Moonmoon Ghosh
W/o Satya Brata Ghosh,
Related with Tara Bricks
Residing at vi]] - Granth Bangla High School,
P.O. - Bata Nagar,
P.S. - Maheshtala,
South 24 Parganas,
Pin - 700141, West Bengal

Respondent(s}

Date of hearing: 05.05.2025
Date of uploading: 13.05.2025

CORAM: HON’BLE MR, JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s) : Ms. Baisakhj Bhowmik, in person

For Respondent(s): Mr, Dipanjan Ghosh, Adv. for R-1,
_ Mr. Sibajyoti Chakrabarti, Adv. for R~2,3,4,6 & 7,
Mr. Samrat Sen, Sr. Adv. for R-8,9 & 10 (in Virtual Mode})

The two Applicants of the present Original Application are seeking

a direction to restrain the Respondent Nos.8 and 9 from Operating

the brick-kiln alleged to he situated in Mouygza Roychak, L.R.

3



GOVERNMENT OF WEST BENGAL

PIAMOND HARBOUR I}, SOUTH 24 PARGANAS

TISTT
avf e-Mail ID: bliredliz@gnail, conm
Memo No.: MM/ 184 /BL&LRO/DH I1/2026 Date: 0 7.06 444
09.06.2026

To,

The ¥nspector—in—Charge,
Ramnagar Police Station,
South 24 Parganas;

Sub: Request for necessary police assistance for compliance of the Hon'ble
NGT Order regarding closure of Tara brick field.

Sir,

With reference to the Order passed by the Hon’ble National Green Tribunal, Eastern
Zone Bench, Kolkata dated 05.05.2025 in connection with Original Application No.

possible availability and necessary arrangements in this regard for proper

coordination of the compliance proceedings. e N -’
Awaiting your early response, AR 00'\&,\?‘ s
t 1114 -
st . oun
Thanking you, ° & i
r.

Block w &éﬂ_@l}gl Refofid @ cer

Diamond Harbo bih Bt 9 Pirganas.



@

~NOTICE FOR CLOSURE OF UNIT

To,
Smt. Munmun Ghosh

The Proprietor
[M/S Tara Bricks]

Of Raichak, PO- Maheswara,

PS- Ramnagar, Dist- South 24 Parganas.

Subject: Immediate Closure of Unit as per Direction of WBPCB,

And whereas, the said order hag directed immediate closure of your unit for
non-compliance with environmental norms.

Further, it is to inform you that this Police Station has been Instructed to

This notice js Issued for strict compliance,

Enclosure:-
1. Copy of closure order of WBPCR

Reeeiyed Submitted;
; Inspectotsif harge
a L’ ) ‘ZD 2, 6 Ramnagar Police Statiop

Diamond Harbour pp

South 24 Parganas.
cfor in Charge

nlicg Qtation
agar Police Statio

Lo TR braed
i




GCmail

Ramnagar Police Station DDH <icrmnnagarps324pg3@;gmai!.com>

ek

Sff_.Ex?ERNAL: Requesting Disconnection of Power Supply to Tara Brick Field,

§M Sarisha <8 Sﬁ“*hm@wbmrirf - Sat, May 30. 2026 at 5:48 A

Ta f‘\‘;mm.ag;f;g Police Sy T0s ) PADOSED A corrrs

A g ol © Station DOH <ieram agAtpssZApgs@gmail com )

. YU ADM AND DL g LRO {;k_:w;}Y{;L;,j};g?;::8;‘;01824? s{a&ggmmi,com‘% SO Diamond Harbour <sdo,dlamond,harhour@grnarh_com>, sclirodhry
x.sdiiz‘isc‘h?@g}mmi.&}om» E;DQ DIAMOND HARBOUR 2 ébdomﬁ{_?gmml.(:om>‘ BL&LRO Diamond Harbour 1 <bllrosh2@gmait.com>, DM

Diamonas i;:{‘f)\:! “dmy damondharbourgdwbsedelin>, HRA Diamond Harbour <hrg diamondharbourdiv@whsadcl.in>

you that, the said disconnection of power
d. will be effected on 01.06.2026 at around 3 P

v aie hereby asked to provide adequate police assistance accordingly on the said date and time 1o
hnwana order in the locality.

P e vour information and taking necessary action please.

SDi-
et B

: Naskar)

From: 8L 21RO Diamond Harbour I <bliredh2@omail.coms

Sent: Thursday, May 14, 2026 1:35:29 PM

To: SM Sarisha <SM.Sarisha@wbsedclins

Ce: ADM AND DL &LRO SOUTH 24-pPGS <dﬁro.s24pgs@gmaii.com>; SDO Diamond Harbour <sdo,diamond.harbour@gmaif.conb;
sdfirodhr <sdiirogheg gmail.com>; BDO DIAMOND HARBOUR 2 <bdodh2@gmail.com>; Ramnagar Police Station DDH

i pgs@agmail.coms

Subject: EXTERNAL: Requesting Disconnection of Power Supply to Tara Brick Field,

<

ftolten get emgil from blirodh2@amail.com. Learn why this is important

Cyber Security Warning: This email Is originated from an external sender, Do not click links or open attachments unless you
‘ecognze he sender and know that the content is safe,

S,

Regarding subject mentioned above, kindly find the attachment,

-~ S¢f —
Block Land & Land Reforms Officer
Dizmond Harbour If | South 24 Farganas

SM Sarisha <SM.Sarisha@wbsedcl.in>

Tor BLALRO Diamong Harbour ] <bllrodn2@gmail.coms

Ce  ADM AND DL 8LRO SOUTH 24-pGs <dlfro.s24pgs@gmaii.ccm>‘ SDO Diamond Harbour <sdo.diamond.harbour@gmai!.com>, sdlirodhr
sdiirech @gmail.com>, BDO DIAMOND HARBOUFR 2 f:bdoth@gmaiLcoma Ramnagar Police Station DDH

amr garpssZ4pgs@gmail.com>, HRA Diamond Harbour <hra‘dian1ondharbourdiv@wbsedci.in>, DM Diamondharboyr
“or.cirmondharbour@wosedel in>

Tue, Jun 2, 2026 at 7:40 AM

<

e o trail mail, the undersigned would like to inform you that, the eleotn‘city Service connection of Tara
d. Prop. Munmun Ghosh vide Consumer ID - 104988358, Meter No. IT015129 has been disconnecied
“stnantied on 01.06.2026.
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